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| TEM NO. 38 COURT NO. 12 SECTI ON X'V
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (C) Diary No. 38515/2015
(Arising out of inpugned final judgnent and order dated 16/11/2012
in RP No. 668/2012 in RFA No. 68/2012 passed by the H gh Court of
Del hi at New Del hi)
RAM GOPAL Petitioner(s)
VERSUS
YOGESHWAR CHAND AND ORS. Respondent ( s)
(Ofice report for directions)
Date : 11/01/2017 This petition was called on for hearing today.
CORAM :
HON&#39; BLE MR JUSTI CE A M KHANW LKAR

[N CHAMBER|
For Petitioner(s) M. Chand Qureshi, Adv.
For Ms. Sarla Chandra, Adv.

For Respondent (s)

UPON hearing the counsel the Court nmde the follow ng

ORDER
As prayed, four weeksé&#39; tine, as a |last opportunity,
is grant ed to conply with t he of fice report, failing
whi ch this speci al | eave petition shal | st and di sm ssed
wi thout further reference to the Court.
(Anita Ml hotra) (Madhu Nar ul a)

Court Master Court Master



